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Participants : Meena Shri Namo Narain,Pawar Shri Sharad Chandra Govindrao,Handique Shri Bijoy
Krishna,Bhuria Shri Kantilal,Taslimuddin Shri ,Palanimanickam Shri S.S.,Soni Smt. Ambika,Handique
Shri Bijoy Krishna,Sibal Shri Kapil,Patil Smt. Suryakanta,Dev Shri Sontosh Mohan,Das Dr.
Akhilesh,Yadav Shri Jay Prakash Narayan,Patel Shri Dinsha,Yadav Shri Jay Prakash Narayan,Gavit
Shri Manikrao Hodlva,Dev Shri Sontosh Mohan

Title: Papers laid on the Table of the House by members/Ministers.

THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI SHARAD PAWAR): I beg to lay on the Table a copy of the Outcome Budget (Hindi
and English versions) of the Department of Agriculture and Cooperation, Ministry of Agriculture for the year
2007-2008.

(Placed in Library. See No. LT 6413/2007)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): On behalf of
Shri A.K. Antony, I beg to lay on the Table a copy of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the Bharat Electronics Limited and the Department of
Defence Production, Ministry of Defence, for the year 2007-2008.

(Placed in Library. See No. LT 6414/2007)

(2) Memorandum of Understanding between the Bharat Dynamics Limited and the Department of Defence
Production, Ministry of Defence, for the year 2007-2008.

(Placed in Library. See No. LT 6415/2007)

(3) Memorandum of Understanding between the Garden Reach Shipbuilders and Engineers Limited and
the Department of Defence Production, Ministry of Defence, for the year 2007-2008.

(Placed in Library. See No. LT 6416/2007)

(4) Memorandum of Understanding between the Bharat Earth Movers Limited and the Department of
Defence Production, Ministry of Defence, for the year 2007-2008.

(Placed in Library. See No. LT 6417/2007)
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(5) Memorandum of Understanding between the Mazagon Dock Limited and the Department of Defence
Production, Ministry of Defence, for the year 2007-2008.

(Placed in Library. See No. LT 6418/2007)

(6) Memorandum of Understanding between the Mishra Dhatu Nigam Limited and the Department of
Defence Production, Ministry of Defence, for the year 2007-2008.

(Placed in Library. See No. LT 6419/2007)

(7) Memorandum of Understanding between the Goa Shipyard Limited and the Department of Defence
Production, Ministry of Defence, for the year 2007-2008.

(Placed in Library. See No. LT 6420/2007)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): On behalf of
Shri Sushil Kumar Shinde, I beg to lay on the Table —

(1) A copy each of the following papers (Hindi and English versions):-

(i1) Memorandum of Understanding between the Rural Electrification Corporation Limited and t
Ministry of Power for the year 2007-2008.

(Placed in Library. See No. LT 6421/2007)

(iii))  Memorandum of Understanding between the North Eastern Electric Power Corporation Limited and t
Ministry of Power for the year 2007-2008.

(Placed in Library. See No. LT 6422/2007)

(2) A copy of the Annual Budget (Hindi and English versions) of the Damodar Valley Corporation for the y¢
2007-2008 under sub-section (3) of section 44 of the Damodar Valley Corporation Act, 1948.

(Placed in Library. See No. LT 6423/2007)
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(3) A copy each of the following Notifications (Hindi and English versions) under section 179 of the Electric
Act, 2003 :-

(1) The Central Electricity Regulatory Commission (Recruitment, Control and Service Conditions of Sta

Regulations, 2007 published in Notification No. 2/2 (1)/2006-CERC in Gazette of India dated the 1¢
March 2007.

(i1) The Central Electricity Authority (Technical Standards for Connectivity to the Grid) Regulations, 20

published in Notification No. 12/X/STD (CONN)/GM/CEA in Gazette of India date the 9th Mar
2007.

(Placed in Library. See No. LT 6424/2007)

4) A copy each of the following Notifications (Hindi and English versions) under sub-section (1) of section
of the Energy Conservation Act, 2001.

(1) The Bureau of Energy Efficiency (Form of Annual Statement of Accounts and Records) Rules, 20
published in Notification No. G.S.R. 173(E) in Gazette of India dated the 5t March, 2007.

(ii) The Energy Conservation (the form and manner for submission of report on the status of ener
consumption by the designated consumers) Rules, 2007, published in Notification No. G.S.R. 174(E)

Gazette of India dated the 5™ March, 2007.

(Placed in Library. See No. LT 6425/2007)

(5) A copy each of the following Notifications (Hindi and English versions) issued under sections 14 and 18
the Energy Conservation Act, 2001.

(i) S.0.318(E) published in Gazette of India dated the 5" March 2007 directing designated consumers

designate or appoint energy manger, etc and “Energy Conservation (the form and manner 1

submission of report on the status of energy consumption by the designated consumers) Rules, 2007.

(11) S.0.394(E) published in Gazette of India dated the 19t March 2007 making certain alterations in t

list of Energy Intensive Industries and other establishments mentioned in the in the Schedule of t
Energy Conservation Act, 2001.

(Placed in Library. See No. LT 6426/2007)

(6) (i) A copy of the Annual Report (Hindi and English versions) of the Bureau of Energy Efficiency,
New Delhi, for the year 2004-2005, along with Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the
Bureau of Energy Efficiency, New Delhi, for the year 2004-2005.

(7) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned
at (6) above.
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(Placed in Library. See No. LT 6427/2007)

MR. SPEAKER: Item No. 5, Shri Suresh Pachauri — not present.

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI SONTOSH MOHAN
DEV): I beg to lay on the Table a copy of the Memorandum of Understanding (Hindi and English versions)
between the Bharat Heavy Electricals Limited and the Department of Heavy Industry, Ministry of Heavy
Industries and Public Enterprises for the year 2007-2008.

(Placed in Library. See No. LT 6429/2007)

STl HATEA HATerd H oy #A (s SrAwTer AR Aqred) ¢ ovenet weley, A e 9 @i iR 9, # FrfalRad o3
B Uh-Uh Ul (B qem Siisll Wwhvon) |9 ued Wl §:-

(1) YA Aidcd DA HRUNYH faffice q91 Sol WA HA1eid & 49 df 2007-2008 @ oIy gorm @il
ST |

(Placed in Library. See No. LT 6430/2007)

(2)  dreR U UraR haccd! |idas () faffics qon oo Waed JAred @ §rd df 2007-2008 & forg g3 wHsildn
S|

(Placed in Library. See No. LT 6431/2007)

THE MINISTER OF TOURISM AND CULTURE (SHRIMATI AMBIKA SONI): I beg to lay on the Table —

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Lalit Kala Akademi, New
Delhi, for the year 2005-2006, along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the Government of the working of the
Lalit Kala Akademi, New Delhi, for the year 2005-2006.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned
at (1) above.

(Placed in Library. See No. LT 6432/2007)
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(3) (1) A copy of the Annual Report (Hindi and English versions) of the National School of Drama,
New Delhi, for the year 2005-2006, along with Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the
National School of Drama, New Delhi, for the year 2005-2006.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned
at (3) above.

(Placed in Library. See No. LT 6433/2007)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Allahabad Museum Society,
Allahabad, for the year 2005-2006, along with Audited Accounts.

(ii1) A copy of the Review (Hindi and English versions) by the Government of the working of the
Allahabad Museum Society, Allahabad, for the year 2005-2006.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at
(5) above.

(Placed in Library. See No. LT 6434/2007)

(7) (1) A copy of the Annual Report (Hindi and English versions) of the Centre for Cultural Resources
and Training, New Delhi, for the year 2005-2006, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the
Centre for Cultural Resources and Training, New Delhi, for the year 2005-2006.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned
at (7) above.

(Placed in Library. See No. LT 6435/2007)

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (SHRI
KAPIL SIBAL): I beg to lay on the Table —

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Sree Chitra Tirunal Institute
for Medical Sciences and Technology, Thiruvananthapuram, for the year 2005-2006, along with
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Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the Government of the working
of the Sree Chitra Tirunal Institute for Medical Sciences and Technology, Thiruvananthapuram,
for the year 2005-2006.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (1) above.

(Placed in Library. See No. LT 6436/2007)

Sir, shall I lay the Statement listed at SI. No.34 in my name?
MR. SPEAKER: Yes.
... (Interruptions)

MR. SPEAKER: No. I am sorry. I could not understand what you were saying. You do so when your turn
comes. Some hon. Members are not following any turn. You do not do it before your turn!

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): On behalf of
Shri Oscar Fernandes, I begto lay on the Table —

(1) A copy of the Apprenticeship (Amendment) Rules, 2007 (Hindi and English versions) published in

Notification No. G.S.R.293(E) in Gazette of India dated the 16t April, 2007 under sub-section (3) of
section 37 of the Apprentices Act, 1961.

(Placed in Library. See No. LT 6437/2007)

(2) A copy each of the following Notifications (Hindi and English versions) under section 6D of the
Employees’ Provident Funds and Miscellaneous Provisions Act, 1952:-

(i) The Employees’ Provident Funds (Amendment) Scheme, 2007 published in Notification
No. S.0.380(E) in Gazette of India dated the 15t March, 2007.

(1) The Employees’ Provident Funds (Amendment) Scheme, 2007 published in Notification No.
G.S.R.228(E) in Gazette of India dated the 22™d March, 2007.

(Placed in Library. See No. LT 6438/2007)

6/18



10/30/2018
(3) A copy of the Notification No. S.0.1190(E) (Hindi and English versions) published in Gazette of India

dated the 27" July, 2006 specifying the establishments mentioned therein employing twenty or more
persons as the class of establishments to which the Employees’ Provident Funds and Miscellaneous

Provisions Act, 1952 shall apply with effect from the 27 July, 2006, issued under sub-section (3) of
section 1 of the said Act, together with a corrigendum thereto published in Notification No. S.0.206

dated the 20™ January, 2007.

(4) Statement (Hindi and English versions) showing reason for delay in laying the papers mentioned at (3)

above.

(Placed in Library. See No. LT 6439/2007)

(5) A copy of the Annual Report (Hindi and English versions) of the Employees’ Provident Fund
Organisation, New Delhi, for the year 2005-2006, along with Accounts.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5)

above.

(Placed in Library. See No. LT 6440/2007)

*m09

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): On behalf of
Shri Praful Patel, I begto lay on the Table a copy of the Annual Report (Hindi and English versions) of the
Chief Commissioner of Railway Safety Lucknow, for the year 2005-2006, under section 10 of the Railways
Act, 1989,

(Placed in Library. See No. LT 6441/2007)

*m10

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): I beg to lay on
the Table —

(1) A copy each of the following papers (Hindi and English versions) :-

(i) Memorandum of Understanding between the Madras Fertilizers Limited and the
Department of Fertilizers, Ministry of Chemicals and Fertilizers for the year 2007-2008.
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(Placed in Library. See No. LT 6442/2007)

(ii) Memorandum of Understanding between the Fertilizers and Chemicals Travancore Limited
and the Department of Fertilizers, Ministry of Chemicals and Fertilizers for the year 2007-
2008.

(Placed in Library. See No. LT 6443/2007)

(iit) Memorandum of Understanding between the National Fertilizers Limited and the
Department of Fertilizers, Ministry of Chemicals and Fertilizers for the year 2007-2008.

(Placed in Library. See No. LT 6444/2007)

(iv) Memorandum of Understanding between the Projects and Development India Limited and
the Department of Fertilizers, Ministry of Chemicals and Fertilizers for the year 2007-2008.

(Placed in Library. See No. LT 6445/2007)

(v) Memorandum of Understanding between the FCI Aravali Gypsum and Minerals India
Limited and the Department of Fertilizers, Ministry of Chemicals and Fertilizers for the year
2007-2008.

(Placed in Library. See No. LT 6446/2007)

(vi) Memorandum of Understanding between the Brahmaputra Valley Fertilizer Corporation
Limited and the Department of Fertilizers, Ministry of Chemicals and Fertilizers for the year
2007-2008.

(Placed in Library. See No. LT 6447/2007)

(vii) Memorandum of Understanding between the Rashtriya Chemicals and Fertilizers Limited
and the Department of Fertilizers, Ministry of Chemicals and Fertilizers for the year 2007-
2008.

(Placed in Library. See No. LT 6448/2007)

(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619
A of the Companies Act, 1956:-
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(a) (i) Review by the Government of the working of the Rashtriya Chemicals and Fertilizers
Limited, Mumbai, for the year 2005-2006.

(ii1)) Annual Report of the Rashtriya Chemicals and Fertilizers Limited, Mumbai, for the year 2005-2006,
along with Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 6449/2007)

(b) (i) Review by the Government of the working of the Brahamputra Valley Fertilizer Corporation
Limited, Dibrugarh, for the year 2005-2006.

(Placed in Library. See No. LT 6450/2007)

(i1) Annual Report of the Brahamputra Valley Fertilizer Corporation Limited, Dibrugarah, for the
year 2005-2006, along with Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(¢) (i) Review by the Government of the working of the Fertilizers and Chemicals Travancore
Limited, Kochi, for the year 2005-2006.

(11) Annual Report of the Fertilizers and Chemicals Travancore Limited, Kochi, for the year
2005-2006, along with Audited Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library. See No. LT 6451/2007)

(d) (i) Review by the Government of the working of the Hindustan Fertilizers Corporation Limited,
New Delhi, for the year 2005-2006.

(i1) Annual Report of the Hindustan Fertilizers Corporation Limited, New Delhi, for the year
2005-2006, along with Audited Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library. See No. LT 6452/2007)

(e) (i) Review by the Government of the working of the National Fertilizers Limited, New Delhi, for
the year 2005-2006.

(11) Annual Report of the National Fertilizers Limited, New Delhi, for the year 2005-2006, along
with Audited Accounts and comments of the Comptroller and Auditor General thereon.
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(3) Five statements (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (2) above.

(Placed in Library. See No. LT 6453/2007)

(4) (1) A copy of the Annual Report (Hindi and English versions) of the Krishak Bharati Cooperative
Limited, New Delhi, for the year 2005-2006, along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the Government of the working of the
Krishak Bharati Cooperative Limited, New Delhi, for the year 2005-2006.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.

(Placed in Library. See No. LT 6454/2007)

(6) A copy of the Statement (Hindi and English versions) explaining reasons for not laying the Annual
Report of Audited Account of the Indian Drugs and Pharmaceuticals Limited, for the years 2002-2003,
2003-2004, 2004-2005 and 2005-2006 within the stipulated period of nine months after the close of the
respective accounting years.

(Placed in Library. See No. LT 6455/2007)

Rt AATad # TG HA TAT IUATHRT AR, QT AR Aol faaror 3 # o #3410 (3t wifoema gikan) .
e weied, # Feffad o |uT ged WR V& g -

(Placed in Library. See No. LT 6456-59/2007)
Pt FATHT H ST HA TAT YRS ATHA, @ R ATdoI1p Faa=or F3rera § 7 H/3ft

(st TME) :oreger AEIGy, # IuHIGTT WRET AT, 1986 @I ORI 31 &I IULRT (3) & i fFrefeiRad ffRgamali
B Uh-Usp i (Rl dor ol Wehvun) W1 Ueel U)Wl § -

(1) SUHTERT WA (GO Heed) 99, 2006 S 4 3G, 2006 & WRA & I9UF H fergEe A el
462(37) # yHIfra gy A

(2) Judredr Aer (Fa denes) e, 2008 S 13 Sdcar, 2006 B WR @ oUA H SERET W AL
637(37) # g1l gU A

(Placed in Library. See No. LT 6460/2007)

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRIMATI SURYAKANTA PATIL): I beg
to lay on the Table —

10/18
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(M

(i) A copy of the Annual Report (Hindi and English versions) of the Council for Advancement of
People’s Action and Rural Technology, New Delhi, for the year 2005-2006, along with Audited

Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the
Council for Advancement of People’s Action and Rural Technology, New Delhi, for the year
2005-2006.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned
at (1) above.
(Placed in Library. See No. LT 6461/2007)
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.

PALANIMANICKAM): I begto lay on the Table —

(1) A copy each of the following Notifications (Hindi and English versions) under section 159 of the Customs A

1962:-

(1)

(ii)

(iii)

G.S.R.284(E) published in Gazette of India dated the 11t April 2007 together with an explanatc

memorandum making certain amendments in the Notification No. 21/2002-Cus., dated the
March 2002.

G.S.R.292(E) published in Gazette of India dated the 13 April 2007 together with an explanatc
memorandum making certain amendments in the Notification No. 21/2002-Cus., dated the
March 2002.

G.S.R.257(E) published in Gazette of India dated the 29™" March 2007 together with an explanatc
memorandum making certain amendments in Notification No. 89/2005-Cus., dated the 4™ Octob

2005.
(Placed in Library. See No. LT 6462/20C

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (7) of section 9A
the Customs Tariff Act, 1975:-

(1)

(ii)

G.S.R.288(E) published in Gazette of India dated the 12t April 2007 together with an explanatc

memorandum seeking to impose final anti dumping duty on imports of White Portland Ceme
originating in or exported from UAE and Iran, at the rates recommended by the designated authority
the Sunset Review Findings.

G.S.R.291(E) published in Gazette of India dated the 13t April 2007 together with an explanatc

memorandum seeking to impose final anti dumping duty on imports into India of Dry Cell Batteri

originating in or exported, from the People’s Republic of China.
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(Placed in Library. See No. LT 6463/2007)

(3) A copy of the Income Tax (Third amendment) Rules, 2007 (Hindi and English versions) published in
Notification No. S.0.455(E) in Gazette of India dated the = 26th March, 2007 under of section 296 of the
Income Tax Act, 1961 together with an explanatory memorandum.

(Placed in Library. See No. LT 6464/20C

(4) A copy each of the following Notifications (Hindi and English versions) under section 31 of the Securities a
Exchange Board of India Act, 1992:-

(1) The Securities and Exchange Board of India (Manner of Service of Summons and Notices issued

the Board) (Amendment) Regulations, 2007 published in Notification No. SEB/LAD/DOP/2232/20

in Gazette of India dated the 23" April 2007.
(ii) The Securities and Exchange Board of India (Regulatory Fee on Stock Exchanges) Regulations, 20

published in Notification No. S.0.2097(E) in Gazette of India dated the 14th December, 2006.

(Placed in Library. See No. LT 6465/20C

(5) A copy of the Notification No. SEBI/LAD/DOP/1727/2007 (Hindi and English versions) published in Gaze

of India dated the 22" F ebruary 2007 containing Corrigendum to the Notification No. S.0.1950(E) dated the 1:
November, 2006 issued under Securities Contracts Regulations 2006.

(Placed in Library. See No. LT 6466/2007)

(6) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section
619 A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Security Printing and Minting Corporation of India
Limited, New Delhi, for the year 2005-2006.

(111) Annual Report of the Security Printing and Minting Corporation of India Limited, New Delhi, for
the year 2005-2006, along with Audited Accounts and comments of the Comptroller and Auditor

General thereon.
(Placed in Library. See No. LT 6467/2007)
(7) A copy each of the following papers (Hindi and English versions) under article 151(1) of the Constitution:-

(i) Report of the Comptroller and Auditor General of India — Union Government (No.1 of 2007) - Ci
and Postal Department — (Performance Audit) for the year ended the March, 2006.
(Placed in Library. See No. LT 6468/20C
(ii) Report of the Comptroller and Auditor General of India — Union Government (Civil) - (No.2 of 2007
Transaction Audit Observations for the year ended the March, 2006.
(Placed in Library. See No. LT 6469/20(C
(iii)  Report of the Comptroller and Auditor General of India — Union Government (Civil) - (No.3 of 2007
Autonomous Bodies for the year ended the March, 2006.
(Placed in Library. See No. LT 6470/20C
(iv) Report of the Comptroller and Auditor General of India — Union Government (Defence Services
(No.5 0f 2007) — Air Force and Navy for the year ended the March, 2006.
(Placed in Library. See No. LT 6471/20C
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v)

(vi)

(vii)

(viii)

(ix)

(%)

(xi)

(xi1)

(xiii)

(xiv)

(xv)

(xvi)

(xvi1)

Report of the Comptroller and Auditor General of India — Union Government (No.2 of 2007)
Scientific Departments (Performance Audit) for the year ended the March, 2006.
(Placed in Library. See No. LT 6472/20C
Report of the Comptroller and Auditor General of India — Union Government (No.7 of 2007) — Indire
Taxes (Customs, Central Excise and Service Tax) for the year ended the March, 2006.
(Placed in Library. See No. LT 6473/20C

Report of the Comptroller and Auditor General of India — Union Government (No.8 of 2007) — (Dir¢
Taxes) for the year ended the March, 2006.
(Placed in Library. See No. LT 6474/20C
Report of the Comptroller and Auditor General of India — Union Government (No.7 of 2007) — Indirc
Taxes Customs, Central Excise and Service Tax (Performance Audit) for the year ended the Marc
2006.
(Placed in Library. See No. LT 6475/20C
Report of the Comptroller and Auditor General of India — Union Government (Defence Services
(No.4 of 2007) — Army and Ordnance Factories, for the year ended the March, 2006.
(Placed in Library. See No. LT 6476/20(
Report of the Comptroller and Auditor General of India — Union Government (Defence Services
(No.4 of 2007) — Army and Ordnance Factories (Performance Audit) for the year ended the Marc
2006.
(Placed in Library. See No. LT 6477/20(
Report of the Comptroller and Auditor General of India — Union Government (Civil) - (No.3 of 2007
Autonomous Bodies (Performance Audit) for the year ended the March, 2006.
(Placed in Library. See No. LT 6478/20C
Report of the Comptroller and Auditor General of India — Union Government (Defence Services
(No.5 of 2007) — Air Force and Navy (Performance Audit) for the year ended the March, 2006.
(Placed in Library. See No. LT 6479/20C
Report of the Comptroller and Auditor General of India — Union Government (No.8 of 2007) — (Dire
Taxes) — Performance Audit for the year ended the March, 2006.
(Placed in Library. See No. LT 6480/20C
Report of the Comptroller and Auditor General of India — Union Government (Railways) - (No.6
2007) — Transaction Audit - for the year ended the March, 2006.
(Placed in Library. See No. LT 6481/20C
Report of the Comptroller and Auditor General of India — Union Government (Railways) - (No.6
2007) — Performance Audit for the year ended the March, 2006.
(Placed in Library. See No. LT 6482/20C
Report of the Comptroller and Auditor General of India — Union Government (Railways) - (No.11
2007) — IT Audit for the year ended the March, 2006.
(Placed in Library. See No. LT 6483/20C
Report of the Comptroller and Auditor General of India — Union Government (No.1 of 2007) — Accou
of the Union Government for the year ended the March, 2006.
(Placed in Library. See No. LT 6484/20C
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(7) A copy of the Union Government — Finance Accounts for the year 2005-2006 (Hindi and Engli
versions).
(Placed in Library. See No. LT 6485/20C

(9) A copy of the Union Government — Appropriation Accounts (Civil) for the year 2005-2006 (Hindi and Engli
versions).

(Placed in Library. See No. LT 6486/20C

(10) A copy of the Union Government — Appropriation Accounts (Postal Services) for the year 2005-2006 (Hir
and English versions).

(Placed in Library. See No. LT 6487/20C

(11) A copy of the Union Government — Appropriation Accounts of Defence Services for the year 2005-20
(Hindi and English versions).

(Placed in Library. See No. LT 6488/20(

(12) A copy of the Indian Railways - Appropriation Accounts — Part-I - Review Accounts - for the year 2005-20
(Hindi and English versions).

(13) A copy of the Indian Railways — Appropriation Accounts — Part-II (Detailed) Appropriation Accounts for t
year 2005-2006 (Hindi and English versions).

(Placed in Library. See No. LT 6489/20(

(14) A copy of the Indian Railways — Appropriation Accounts — Part-II (Detailed) Appropriation Accour
(Annexure — G) for the year 2005-2006.

(Placed in Library. See No. LT 6489/20C

(15) A copy of the statement (Hindi and English versions) of the Market Borrowings by Central Governme
during the year 2006-2007.

(Placed in Library. See No. LT 6490/20C

(16) A copy of the Notification No. S.0.357(E) published in Gazette of India dated the 13th March, 20

containing Corrigendum to the Notification No. S.0.1961(E) dated the 14" November, 2006 issued unc
Securities and Exchange Board of India Act, 1992.

(Placed in Library. See No. LT 6491/2007)

e HATOd d o7 HA (St AR Brecdn mfad) o orewet Helew, A THL.Rgui @1 ok &, # Freforied o @ ged
U ¥l § -

(1) Sita AT A, 1952 @t a1 3 @ SUURNT (4) @ ofata FrefaRad v # ve-ve ufy (RS der sish
HEh) -
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(Th) 28 ST, 2003 &1 T THA SR AN GHT BT SIS dTel TAF 9T & Yo

T8 O & Hag H RN SMR.OLPIER, Wi AR &l JfdeT |
@  Swie wRee W S-SR S
(2) SEj@ (1) # SfewRad o3 &1 9wl deat W W@ 7 gU fAerd & &Ro o aren ey (=) qen sidsh
D)
(Placed in Library. See No. LT 6492/2007)

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI SONTOSH MOHAN
DEV): On behalf of Shrimati Kanti Singh, I beg to lay on the Table a copy each of the following papers (Hindi
and English versions):-

(1) Memorandum of Understanding between the Engineering Projects (India) Limited and the Ministry of
Heavy Industries and Public Enterprises, for the year 2007-2008.

(Placed in Library. See No. LT 6493/2007)

(2) Memorandum of Understanding between the Bharat Yantra Nigam Limited and the Ministry of Heavy
Industry, for the year 2007-2008.

(Placed in Library. See No. LT 6494/2007)

(3) Memorandum of Understanding between the National Instruments Limited and the Department of
Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2007-2008.

(Placed in Library. See No. LT 6495/2007)

4) Memorandum of Understanding between the Hindustan Photo Films Manufacturing Company Limited
and the Department of Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for the year
2007-2008.

(Placed in Library. See No. LT 6496/2007)

(5) Memorandum of Understanding between the Bharat Bhari Udyog Nigam Limited and the Department
of Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2007-2008.

(Placed in Library. See No. LT 6497/2007)

(6) Memorandum of Understanding between the Andrew Yule and Company Limited and the Department
of Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2007-2008.

(Placed in Library. See No. LT 6498/2007)

(7) Memorandum of Understanding between the Hindustan Salts Limited and the Department of Heavy
Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2007-2008.
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(Placed in Library. See No. LT 6499/2007)

(8) Memorandum of Understanding between the Heavy Engineering Corporation Limited and the
Department of Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2007-
2008.

(Placed in Library. See No. LT 6500/2007)

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI NAMO
NARAIN MEENA): I beg to lay on the Table —

(I) (1) A copy of the Annual Report (Hindi and English versions) of the G.B. Pant Institute of Himalayan
Environment and Development, Almora, for the year 2005-2006, along with Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the G.B.
Pant Institute of Himalayan Environment and Development, Almora, for the year 2005-2006

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1)
above.

(Placed in Library. See No. LT 6501/2007)

STl FHEA HATGd F 59 HA (3t SAmenTs AR Ired) orede wegy, # freferRad v 9wl ved W @ g -
(1) Ul AAfAFTH, 1956 B ORI 619F & siciia FeafaRed =i & va-vs wfa (RS aon ofdrel dvaww) -

(@) (TP) 3T oY We gRITH Saauie HRUNH fofics, gav@e & af 2002- 2003
B HRIPIU B TRBR gRT FHter |

@) AT US¥ ¥ee RN Sqegie BRUNYA fofics, §avmEe &1 af 2002-
2003 @1 alfiep Ufdded, STETIfa ol a1 99 W FrRiFE-Heeaies
&1 fewfori |

(Placed in Library. See No. LT 6502/2007)

(@) (=) I . doided RIS fifics, oka s & af 2003-2004 P HIIBRO Bl
IRER gRT IHer|

@ Z &Y. Uoigeyd HRUNYA fafics, @ &1 af 2003-2004 &1 qIfis wfer
e, SrATNIfAd  oiRg 9T 99 WX FRiFe -Aeeriers & feurfor|
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(2) Suad (1) # SfeaRad w3l @1 91 Ted TR W@ # gU faord & HRur g9 arat
ar favor (2= qerr 3ioft dwmvo) |

(Placed in Library. See No. LT 6503/2007)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI DINSHA
PATEL): I beg to lay on the Table —

(1) A copy each of the following papers (Hindi and English versions):-

(i) Memorandum of Understanding between the Bharat Petroleum Corporation Limited and the
Ministry of Petroleum and Natural Gas for the year 2007-2008.

(Placed in Library. See No. LT 6504/2007)

(i1) Memorandum of Understanding between the Hindustan Petroleum Corporation Limited and the
Ministry of Petroleum and Natural Gas for the year 2007-2008.

(Placed in Library. See No. LT 6505/2007)

(iv) Memorandum of Understanding between the Indian Oil Corporation Limited and the Ministry of
Petroleum and Natural Gas for the year 2007-2008.

(Placed in Library. See No. LT 6506/2007)

(iv) Memorandum of Understanding between the Balmer Lawrie and Company Limited and the
Ministry of Petroleum and Natural Gas for the year 2007-2008.

(Placed in Library. See No. LT 6507/2007)

(v) Memorandum of Understanding between the Biecco Lawrie Limited and the Ministry of Petroleum
and Natural Gas, for the year 2007-2008.

(Placed in Library. See No. LT 6508/2007)

(v) Memorandum of Understanding between the Engineers India Limited and the Ministry of
Petroleum and Natural Gas for the year 2007-2008.

(Placed in Library. See No. LT 6509/2007)

(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619 A
of the Companies Act, 1956:-

(1) Review by the Government of the working of the Oil India Limited, Dibrugarh, for the year 2005-
2006.

(i1) Annual Report of the Oil India Limited, Dibrugarh, for the year 2005-2006, along with Audited
Accounts and comments of the Comptroller and Auditor General thereon.
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(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2)
above.[1r3][r4]

(Placed in Library. See No. LT 6510/2007)

THE MINISTER OF STATE IN THE MINISTRY OF STEEL (DR. AKHILESH DAS): I beg to lay on the
Table —

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619
A of the Companies Act, 1956:-

(i) Review by the Government of the working of the Kudremukh Iron Ore Company Limited, Bangalore,
for the year 2005-2006.

(i1) Annual Report of the Kudremukh Iron Ore Company Limited, Bangalore, for the year 2005-2006
along with Audited Accounts and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1)

above.

(Placed in Library. See No. LT 6511/2007)
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